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Surr A. M. THOMAS: In certain
shops, Sir, about 100 persons, and in
certain other shops a little more than
that number. But I can assure the
hon. Member that large queues are
not seen now in the fair price shops.

Surt AMOLAKH CHAND: But, Sir,
I myself have seen some large queues.

Surr A. M. THOMAS: Sir, I think
the needs are being met adequately.

Surr M. P. BHARGAVA: May 1
know, Sir, whether it is a fact that
several representations have been
received from certain  mohallas of
Delhi for opening more fair price
shops in Delhi?

Suari A. M. THOMAS: They have
been looked into, and in certain
places some adjustments with regard
to locations have been made, and also,
Sir, certain fair price shops have been
opened in certain other areas.

Dr. Sarimati SEETA  PARMA-
NAND: 1Is the Government aware
that the price charged for wheat at
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these fair price shops is higher than -

that charged for atta, and if so, what
is the reason for that? Is it due to
adulteration?

SHrr A. M. THOMAS: It is not so.
The ex-mill prices as well as the retail
prices have been fixed, and there is
no question of adulteration.

Surr D, A. MIRZA: May I know
the places in India, Sir, where fair
price shops have been opened?

Suarr A. M. THOMAS: Sir, this
question refers to Delhi. There are
altogether 48,000 fair price shops.

Dr. Surimari SEETA  PARMA-
NAND: Sir, atta should be more
expensive and it should not be cheap-
er than wheat obviously. The reason
might be adulteratjon.

Surt A. M. THOMAS: Sir, I think,
atta is sold at Rs. 15.50 or so and
wheat is sold at Rs. 14 or so.

to Questions 1054

SHrRI FARIDUL HAQ ANSARI: May
I know, Sir, whether there are any
fair price shops in the rural areas?

SHrt A. M. THOMAS: Yes, Sir.
There are fair price shops in the rural
aceas, and further requests are also
heing rcceived and looked into,

Suri FARIDUL HAQ  ANSARI:
Which are those places?

Surr A. M. THOMAS: Sir, I cannot
mention so many villages here,
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+[ExPORT OF ANImaL HIDES

*190. SRt RAM SAHAIL: Will the
Minister of Foop AND AGRICULTURE be
pleased to state:

(a) the extent and the kinds of
anjmals whose hides were exported
during the years 1856-57, 1957-58 and
1958-59 and the extent of those hides
which were skinned out of living
animals; and

(b) the extent of hides skinned
out of living and dead animals res-
pectively that are used in India every
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+{THE MINISTER or AGRICUL-
TURE (Dr P S DesHMUKH) (a) A
statement 1indicating the annual ex-
ports af hides and skms from India
during 1956-57, 1957-58 and a part of
1958-59 (from April 1958 to October
1958) 1s placed on the Table of the
Sabha As far as this Mmistry 1s
aware, no hides and skins are remov-
ed from living animals [See Appen-
dix XXIV, Annexure No 11]

(b) No records are maintammed to
indicate the actual number of hides
used in India every year In accord-
ance with a survey carried out by the
Directorate of Marketing and Inspec-
tion some time back the percentage of
hides and skins used in India works
out roughly to 802% and 169% res-
pectively of the total production of
hides and skins ]
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Dr P C MITRA May I know, Sir,
whether skinning of hides 1in the case
of living animals 1s permissible?

Dr P S DESHMUKH No, Sir I
have replied 1n the negative
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